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or for surgical treatment in Rail-
way Hospitals. 

(3) A restricted non· practising 
allowance on the followin;g scale 
should be granted to Assistant Sur-
geons:-

(a) Specialists lil< Anaesthe-
tists, Radiologists, D~h tists, etc. 
who by the very natr;.re of their 
profession are not likely to have 
any general practice: 

(i) Rs. 75 per month for 
those drawing upto and in-
clusive of Rs. 500 per month. 

(ii) Rs. 100 per month for 
those drawing pay above Rs. 
500 per month. 

(b) Other Assistant Surgeons. 

(i) Rs. 125 per month for 
thoSe drawing pay upto and 
inclusive of Rs. 500 per month. 

(ii) Rs. 100 per month for 
those drawing pay above Rs. 
500 per month. 

(4) Assistant Surgeons after 5 
years service shall hold the honor-
ary gazetted rank and shall be en-
titled to the usual privileges grant-
ed to gazetted officers in matters 
such as passes, allotment of quart-
ers etc. 

(5) The cadre of Assistant Medi-
cal Officers should be reviewed to 
improve the promotion prospects of 
Assistant Surgeons. 
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Thefts of Copper Wire 

141. Shri Hem Raj: Will the Min-
ister of Transport and Communi-
catioDS be pleased to state: 

(a) the number of cases of thefts 
of copper wires in the different Postal 
and Telegraph Divisions of the coun-
try, Division-wiSe in 1962 upto the 
end of July; 

(b) the estimated cost of the wires 
stolen; 

(0) whether it is a fact that the 
theft cases are on the increase; 

(d) if so, the reasons therefor; and 

(e) the steps taken to check it? 

The Deputy Minister in the Minis-
try Of Transport and Communications 
(Shri Bhagavati): (a} and (b). Infor-
mation is bein~ collected and will be 
placed on the Table of the Sabha. 

(e) During 1961-62, there was an 
ilxrease in some areas but reduction 
in otbers. 

(d) This is an essentially a Law 
and Order problem. The thefts are 
brought to the notice of the respective 
State Governments. 

(e) The following steps have been 
taken: 

1. Close liaison by Circle autho-
rities with State Police autho-
rities to apprehend the culprits. 

2. Increase of liability to punish-
ment for the offence. 

3. Replacement of copper wire by 
copper-weld wire in theft 
a1!ected areas. 




